
Officers, wKich is mostly to cater to 
their own interests rather than the 
Airline and prevent its misuse?

THE MINISTER OF TOURISM 
AND CIVIL AVIATION (SHRI A. P. 
SHARMA): (a) No hush money is 
spent by Air-India Officers abroad.

(b) to (d). Do not arise.
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Promotion as Director without inter­
view in STC

10284. SHRI PIUS TIRKEY: Will
the Minister of COMMERCE be plea­
sed to state:

(a) what is the direct and indirect 
expenditure that has been incurred 
by the State Trading Corporation and 
its subsidiaries by calling a number 
of its officials posted in India and 
abroad for interviews for the post of 
Marketing Managers;

(b) whether it is also true that 
two candidates were promoted with­
out any interview at the instance of a 
Director; and

(c) if so, what steps were taken by 
Government to ensure that undue fa­
vouritism has not been shown in the 
case of these candidates?

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE 
(SHRI KHUHSHEED ALAM KHAN):
(a) An expenditure ol Rs. 45,000/- 
appvoximately was incurred in call­
ing eligible candidates from Indian 
branches of the Corporation for atten­
ding the interview for selection of 
candidates for the post of Marketing 
Manager. No officer was called from 
foreign branches.

(b) and (c). Two managers posted 
abroad have been promoted alongwith 
others. They were selected on the 
basis of their performance (as reflect­
ed in their Confidential Dossiers) by 
the Selection Committee which re­
viewed the cases of all the managers 
posted abroad.

IAAI to construct Airport in South 
Yemen

10285. SHRI N. K. SHEJWALKAR: 
Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state:

(a) whether it is a fact that the 
International Airport Authority of 
India has secured an airport construc­
tion contract in South Yemen, if so, 
what are the terms of the contract; 
whether only a Senior Civil Engineer 
can be deputed as a Project Director 
under the terms of the contract;

(b) is it not true that this term of 
the contract has not been fulfilled 
and instead of a Senior Civil Engi­
neer, an Electrical Engineer has been 
appointed;

(c) how long this Project Director 
has remained in South Yemen from 
the time of his appointment and for 
how much time he has been out and 
where and why; and

(d) is it a fact that two Senior 
Civil Engineers were called back from 
Project just to accommodate this 
Electrical Engineer as Project Direc­
tor?

THE MINISTER OF TOURISM 
AND CIVIL AVIATION (SHRI A. P. 
SHARMA): (a) to (d ). The informa­
tion is being collected and will be 
laid on the Table of the Sabha.
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